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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
I.LA. NO. 296 & 297 OF 2024
IN
O.A. NO.527 OF 2023

IN THE MATTER OF:

KAUTILYA SOCIETY & ANR. ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ) ...RESPONDENT
INDEX
SR.NO. |PARTICULARS PG NO.
1, REPLY ON BEHALF OF CHIEF

ENGINEER, SONE, IRRIGATION
AND WATER RESOURCES 1-6
DEPARTMENT, STATE OF UTTAR
PRADESH IN ILA. NO. 296 & 297 OF
2024 IN O.A.527 OF 2023

2. ANNEXURE -1
TRUE COPY OF LETTER DATED 7-8
02.04.2025
PLACE: DELHI

DATE: 16.05.2025
FILED BY:-

@,‘laﬂ%/
BHANWARPAL SINGH JADON
STANDING COUNSEL, STATE OF UP
Bhanwar0Q9jadon@gmail.com

+91 9079321362
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KAUTILYA SOCIETY & ANR.

UNION OF INDIA & ORS.
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BEFORE THE NATIONAL GREEN TRIBUNAL
. PRINCIPAL BENCH, NEW DELHI =
INTERLOCUTORY APPLICATION NO. 296,297/2024
N .
~ ORIGINAL APPLICATION NO.527/2023

- IN THE MATTER OF:

Kautilya Society & Anr.
--Applicant |

Versus
Union of India & Ors.
...Respondent

REPLY ON BEHALF OF CHIEE ENG!NEER, SONE, IRRIGATION

AND WATER RESOURCES DEPARTMENT, STATE OF UTTAR
~ PRADESH IN [LA. NO. 296,297 OF 2024 IN O.A. 527 OF 2023

MOST RESPECTFULLY SHOWETH

: 1, s_%ﬁ ' , aged about N ;w S/o
J itz sy KD %&

, presently posted as. Chlef Engineer,

Sone, Irrigation and Water Resources Department ‘State of

Uttar Pradesh, the deponent, do hereby solemnly state and
afflrm as under: -

G Aaranash -
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Kautilya Society & Anr. 

Union of India & Ors.
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\ ell conversant wsth the facts and Clrcumstances
tent to swear thls Afﬁdavut

- %

1 mstant case and is compe

9 That the Deponent has read and understoodi”thé

contents of the present Affidavit. The averments made

in the affidavit which are not specn‘lcally adm:tted

hereunder must be considered to have been.demed.by

the Deponent.

3. That this O.A. pertains to the pi\lota! issue of deti'ning
and demarcating the Flood vPIai.n'_ Zone of River Ganga'
and its tributaries in th:e_‘Stete of 'U'P. especially in
reference to the River Ganga (Re}uvenation Prote‘ctien

Management) Authorities Order, 2016 and the

/ o
é@{ ’Mwon\taken by the authorities for protecting the Flood

\  1ahsh Saci Plalnz ne.

« R No 24034} Wil

_OV"

2R

; f,:‘,-‘ Socnety Varanas
;, | hrough Ge .
’ T ne al Secretary
r and An

T
hati the apphcant has demanded to m d

Of the

t the LA, N Sl
0. 296 & 297 of 2024 is flled by Kautahy e




o TIver Ganga at Varanasi and put a stay ,o"n,all‘,"il_!_ega;»:; e

- Construction being carried out on river fr_ontv ghats,_ of,f‘;

Varanasi. Irrigation and Water Resources Departmlent‘,"
State of U.P is not a party in the LA. No. 296 & 297 of
2024,

5. It is respectfully submitted by the‘ Respondent that the
delineation of the Flood Plain Zone (FPZ) of River Ganga,
Segment B, Phase Ii, has been undartaken in accordance
with the provisions of the River Ganga -_(RejuvenatiOn,
Protection and Mahagemént) Authorities Order, 2016.
The coordinates démarcating the Flood Plain Zone,
based on a flood frequenty of 1 iAnAloo years,. have been
duly published vide Gazette Notification issued under
Section 4 of the Irrigation and Water Resources
Department, ~ bearing 'No‘t'iﬁcation' No.
24/2025/107/2025&27/Irr/4/16 (Writ) NGT/2023, dated }
29.01.2025, at Lucknow. This submission is ‘beingmade '

S 4( voc u&'*
CeehL T lahu bdu ranasl.
Nu 34 u;zm!
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6_? lt vs pertment to mentson here that the Tmatter pertams, Qr

to the Junsdlc‘uon of the Varanasu Develop

Authonty, Varana51 and a copy of the aforementtoned; |

Gazette Notification has been forwarded to the Vlce

Chairman, Varanasi Development Authority, Varanasuf.{

under Letter No. SOO/ﬂan[kok/, dated 02.04.20'25; for
further necessary action to be taken by them in relation
to the issues ralsed in the I.A. No. 296 & 297 of 2024
True Copy of letter dated 02 04. 2025 is annexed herein

as ANNEXURE 1.

7.1tis s*ated that the Flood Plain Zone of the river Ganga

has been determmed by |mgat|on Department U.P. and

/@L <L/ e irrigation department, UP prov:ded the coordinates
fog \
= ST ! (Longztude & Latitude) sent by NIH to all the

\ 1ahsy Savir Varznass
+ R No ’4) {

>yl 2," corZ\cerned departments, Uttar Pradesh and ask them to
O -0

b ik 1< Tt
\»—o //take necessary actions as per the co-ordinates (latntude

& longitude). It is also stated that if the concernedf",af"‘»"’;:“f":i‘-

‘ departments face any issues regardmg the abcve sa;d""’
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my ofﬁmal capauty on and derlved fromf;_the.’»

offici
al records and | state that nothing matenal has

been concealed therefrom.

9. That the deponent is duty bound to fulfill the obligation |
which are assrgned under the law and directions passed
by this Hon’ble Tribunal. The Deponent is fully
committed to ensure the strict adherence' to the orders
of this Hon'ble Trrbuvnal and undertakes to fatthfully

comply with anyv fUrther 'directions or instructions that

may be passed by Hon’,ble'Tribunal without demiour or

delay. o SR e S5 ,
AN 1\t

AN ,,9‘% 3 | | - DE?SNENT-

alaiizsy

VERIFICATION
Verified at _\pugmese on this & day of Aprrlu;’
2025 that the contents of the. above af-ﬁdaw*'

5 "paragraphs 1 to 15 are beheved to be true 'nd,. o



_____

Si&>

i %k savocate ' ¥)

1ahsy Sagar,Varanasy -
« R No 2413432011
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